* CENTRAL ADMINISTRATIVE TRIBUNAL
'ERNAKULAM BENCH |

0A No. 290 of 1995

Thursday, this the 11th day of July, 1996

" CORAM -

HON'BLE MR JUSTICEV CHETTUR SANKARAN NAIR, VICE‘ CHAIRMAN
* HON'BLE MR PV VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

1.+ K.N. Sreedharan,

‘ Formerly Inspector of Works-Grade I
! Central Railway, Bombay :
: residing at 'Srisailam’ .
T.C. 12/664/1, Kunnukuzhi, 4
Thlruvananthapuram—37 ' .. - Applicant

| By Advoc_:atae Mr. G. Sasidharan Chempazhanthlyll

Versus
1.0 Union of India i'epresenbed by
General Manager, Central Railway, _
Bombay. ,. )

2. The D1v151onal Ra1lway Manager,
- Central Railway, Bhopal.

3. Financial Advisor and Chief Accounts Officer,

o Central Railway, . ‘

. - Bombay Victoria Terminus. . - - +. Respondents

By Advocate Ms. Mary Nirmala for Mr.Thomas Mathew Nellimoottil

| The application having been heard on 11th July 199,
the Tribunal on the same day delivered the following:

ORDER

CHETTUR SANKARAN NAIR(J), VICE CHAIRMAN:

Applicant who was compulsorily retired from service on
26.11.1990, .svub'm'it:s that the retiral benefits due to him have noﬁ

been granted. Accordihg ‘to him, a series of illegalities have

‘been_ .co’mmitt:ed_by respondents in denying the benefits due to

2. Having heard counsel on both sides, we feel that

applicant should take ﬁpv ‘his grievances through a pfoper

contd...2



ceelee.

representation before firsf respondent General Manager, Central
Railway, Bombay. He may do so by filing a representation
within two weeks from today. Respondent General Manager shall
examine the representation on its merits, with reference to the
rules governing the subject, and pass a speaking order thereon,
within four months of the date of receipt of the same.
Reluctantly though, we are granting four months' time with the

hope that a detailed examination of matters will be made within

‘that period and a speaking order passed in strict adherence to

the time limit.

3. ~Application is disposed of as aforesaid.  Parties will

suffer their costs.

Dated the 11th July, 1996

QMJEWW M““Lmaw“q’;
PV VENKATAKRISHNAN CHETTUR SANKARAN NAIR(J)

ADMINISTRATIVE MEMBER VICE CHAIRMAN
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